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To
The Lrl, l’r|n|..1pnl District 8:. Sesstons Judge.-cum-Special Judge (PC Act) CB1,
Rousc Avenue District Court.
New Delltt

Sulu (‘fore (‘ompett-nee Conference on Knowledge skill and Perspective Development
for Special Judges (PC Act) (Full Strength) un 26"‘ September, 2026.

Respected Rir.

As per the Training (‘alendnr 2026. the Delhi Judicial Academy I5 conducting o ‘Core
Competence (.'t'|nference on Knowletlgo. Slrill and Perspective Development’ for Special
Judges (PC Aetl {Full Strength) on 26"‘ September. 2026 (Saturday) at the Delhi Judicial
Aeademv.

The I‘l0IIlll'lill10l‘l list of Judicial Ofiicers for the aforesaid programme is enclosed as
Attnetture ‘A’.

lt is requested that nominated Jittltcinl Oftitatrnt posted in Rouse Avenue Courts
Complex may kindly he communicated about their nutuinattuu in the aforesaid programme
through your good ufiice.

In case any Ufliccr requires exemption from attending the programme. the Ld OlT1eer
may move t'tt'1pI1u.tti0n in‘advancc through proper channel. If the exemption is required on
urgent bautis, tnutnutiott to that efiect may he sent to the .~\car.lem_v through c-mail, followed hf
a formal application duly frn-warded by your gondsclf. Attention of the nominated officers may
also he drawn tu the exemption guidelines issued by the l-lun'ble High Court of Delhi vide
Letter No. 71197-71 l0»’l)l~l(‘tGAZ.IG-3/2023 dated lIl.l0.2023. whereby it has been directed
that exemption ol nominated Judicial Officers from attending trurning progruuuncs shall be
considered only tn case of extreme extgencv such as medical condition etc along with
clocumenmry proof v

The nominated Judicial Officers may kindly he advised not to list any judicial work on
26"‘ September. 2020 so that litigants and lawyers arc not inconvenienced In ease some
judicial work has already been listed. it may he prcponed or adjourned accordingly. to the
extent poeeihle

lt is further requested that the nominated Judicial Officers he ittstntcted to ensure their
mandatory attendance und~punen|.nlity. The rmentlnnt-.e record sltull be submitted to the Hotrble
High Court of Delhi upon cone-lumen of the programme.
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List of Judicial Officers nominated to attend

Annexure-A

Core Competence Conference for Knowledge, Skill and Perspective Development
for

Special Judges (PC Act) (Full Strength)
(Alphabetically)

on
26"‘ September, 2026

-n. N
l_( Mr. Ajay Gatg

Sl.
O.

Name of Officer Present Posting
l 1 -N01 Place oi

_ peg‘ _g e_ ( eP0stit1e
Special Judge (PC Act) (CB1) (Coal Block Case

2 Mr. Ajay Ciulati Special Judge (PC Act) (CB1)

s) 1 Rouse Avenue J
A * 1715 Rouse Avenue

DJ (Mr. Ajay Gupta Special Judge (PC Act) (CB1) 25 Rouse_Avenueil

-H Mi-. Arun Sukhija Special Judge (PC Act) (CB1) _20 Rouse Avenue

U! \ Ms. Chhavi Kapoor Special Judge (PC Act) (CB1) 7 * Rouse Avenue

0* Special Cliege (PC Act) (CB1) (MP5/MLAs Cases) Rouse Avenue

--I Dinesh Kuniai Special J udge_l PC Act) (CB1)

1 ls9
\ 11 \ Rouse Avenue

O0

lvlr. Dig Vinay Singh g
Mr. ' ' ' g

ar, Ms. Manisha Khurana Kakk Special Judge (PC Act) (CB1) 6 Rouse Avenuii

O Ms. Manis11aTripathy Special Judgei(1’C Act) (CB1) 18) Rouse Avenue

6 Mr. Munish Markan Special Judge (PC Act) (can i.2.L (_Ro_u_se Avenge

ll \ Mr. Murari Prasad Singh S Special Judge we Act) (CB1) 2 Rouse Avenue

12 1 Ms. Neha Paliwal Sharma 7 Special Judge (PC Act) (CB1) 12 i Rouse Avenue

is Mr. Prashant Kumar _ Special 7.1 udgc (PC Act) (CB1) (MP5/MLAs Cases) J 24 Rouse Avenue

14 Mr. Puneet Pahwa A _ Special Judge (PC Act) (CB1)
115 Rouse Avenue

15 Ml".A Rajesh Malik _ Special Judge (PC Act) (CB1) 14 1 Rouse Avenue

16 Mr. Ravindra Kr. Pandey Special Judge ll’C Act) (CB1) Rouse Avenue\ 19W

17 Ms. Ruby Neeraj Kumar g Special Judge (PC Act) (CB1) 7 23 J Rouse Avenue

18 Ms._Ruchi Aggarwal Asrani W7_ Special Judge (PC Act) (ACB)
1

2 Rouse Avenue

19 ( Mr. Sanjay Jindall Special Judge (PC Act) (CB1) Rouse Avenue1'0 J
20 *1)/lr. Saujeev Kr. l\/Ijalhotra W Special Judge (PC Act) (CB1) 1 8 Rouse Avenue
21 Ms. Shelly Arora _ Special Judge (PC Act) (CB1) 16) 7R0use Avenue

22 1 Ms. Smita Garg K SpecialJudge(l’C Act) (CB1) (13 Rouse Avenue____ , , T J J
23 7 Dr. Sugandha Aggarwal Special Judge (PC Aft) (CB1) J 4 Rouse Avenue

24 Mr. Sushant Changotra Special Judge (PC Act) (CB1) 22 Rouse Avenue

25 Mr. Vidya Prakash Special Judge (PC Act) (ACB) _ L Rouse Avenue

26 Ms. Vijeta Singh Rawat Special Judge (PC Act) (CB1) Z Z 17 \?Rouse Avenue
2'7 \ Mr. Yirender Kumar Kharta Special Judge (PC Act) (CB1) (Coal Block Cases) ‘*2 A Rouse Avenue

28 Mr. Vishal Pahuja SpecialJudge(PCgAcLt) (C1-11)7 7 3 (Rouse Avenue

will
Z;-P-T

q,’§“{ $ ..

List of Judicial Officers nominated to attend

Annexure-A

Core Competence Conference for Knowledge, Skill and Perspective Development
for

Special Judges (PC Act) (Full Strength)
(Alphabetically)

on
26"‘ September, 2026

-n. N
l_( Mr. Ajay Gatg

Sl.
O.

Name of Officer Present Posting
l 1 -N01 Place oi

_ peg‘ _g e_ ( eP0stit1e
Special Judge (PC Act) (CB1) (Coal Block Case

2 Mr. Ajay Ciulati Special Judge (PC Act) (CB1)

s) 1 Rouse Avenue J
A * 1715 Rouse Avenue

DJ (Mr. Ajay Gupta Special Judge (PC Act) (CB1) 25 Rouse_Avenueil

-H Mi-. Arun Sukhija Special Judge (PC Act) (CB1) _20 Rouse Avenue

U! \ Ms. Chhavi Kapoor Special Judge (PC Act) (CB1) 7 * Rouse Avenue

0* Special Cliege (PC Act) (CB1) (MP5/MLAs Cases) Rouse Avenue

--I Dinesh Kuniai Special J udge_l PC Act) (CB1)

1 ls9
\ 11 \ Rouse Avenue

O0

lvlr. Dig Vinay Singh g
Mr. ' ' ' g

ar, Ms. Manisha Khurana Kakk Special Judge (PC Act) (CB1) 6 Rouse Avenuii

O Ms. Manis11aTripathy Special Judgei(1’C Act) (CB1) 18) Rouse Avenue

6 Mr. Munish Markan Special Judge (PC Act) (can i.2.L (_Ro_u_se Avenge

ll \ Mr. Murari Prasad Singh S Special Judge we Act) (CB1) 2 Rouse Avenue

12 1 Ms. Neha Paliwal Sharma 7 Special Judge (PC Act) (CB1) 12 i Rouse Avenue

is Mr. Prashant Kumar _ Special 7.1 udgc (PC Act) (CB1) (MP5/MLAs Cases) J 24 Rouse Avenue

14 Mr. Puneet Pahwa A _ Special Judge (PC Act) (CB1)
115 Rouse Avenue

15 Ml".A Rajesh Malik _ Special Judge (PC Act) (CB1) 14 1 Rouse Avenue

16 Mr. Ravindra Kr. Pandey Special Judge ll’C Act) (CB1) Rouse Avenue\ 19W

17 Ms. Ruby Neeraj Kumar g Special Judge (PC Act) (CB1) 7 23 J Rouse Avenue

18 Ms._Ruchi Aggarwal Asrani W7_ Special Judge (PC Act) (ACB)
1

2 Rouse Avenue

19 ( Mr. Sanjay Jindall Special Judge (PC Act) (CB1) Rouse Avenue1'0 J
20 *1)/lr. Saujeev Kr. l\/Ijalhotra W Special Judge (PC Act) (CB1) 1 8 Rouse Avenue
21 Ms. Shelly Arora _ Special Judge (PC Act) (CB1) 16) 7R0use Avenue

22 1 Ms. Smita Garg K SpecialJudge(l’C Act) (CB1) (13 Rouse Avenue____ , , T J J
23 7 Dr. Sugandha Aggarwal Special Judge (PC Aft) (CB1) J 4 Rouse Avenue

24 Mr. Sushant Changotra Special Judge (PC Act) (CB1) 22 Rouse Avenue

25 Mr. Vidya Prakash Special Judge (PC Act) (ACB) _ L Rouse Avenue

26 Ms. Vijeta Singh Rawat Special Judge (PC Act) (CB1) Z Z 17 \?Rouse Avenue
2'7 \ Mr. Yirender Kumar Kharta Special Judge (PC Act) (CB1) (Coal Block Cases) ‘*2 A Rouse Avenue

28 Mr. Vishal Pahuja SpecialJudge(PCgAcLt) (C1-11)7 7 3 (Rouse Avenue

will
Z;-P-T

q,’§“{ $ ..


